
BEFORE THE NATIONAL GREEN TRIBUNAL  

SOUTHERN ZONE BENCH AT CHENNAI  

 

O.A.No. 84 of  2020   

Between: 

Shaik Nooman Basha, Advocate 

S/o Shaik Abdul Jaleel,  

Aged about 48years, 

R/o. Flat No. 101, SMN Apartment, Sanjeevnagar, 

Nandyal, Kurnool District. 

…  Applicant 

                                    A N D 

 

1. The State of Andhra Pradesh,  

Rep. by its Principal Secretary,  

Revenue Department, 

A.P. Secretariat, Velagapudi,  

Guntur District. 

Phone No.0863 2444558 

Email id: ps_prlsecyendow@ap.gov.in             

 and 4 others                                            ….      Respondents  

 

INDEX 

Sl.No. Date Description of the Document Page No. 

1. 6-05-2020 W.P.No. 8542 of 2020 AFFIDAVIT & 

ORDER COPY  

1-17 

 

 

It is certified that all the documents contained in the above annexure are 

true copies 

Date: 04.08.2022 

M/S MADHURI DONTI REDDY 
ADVOCATE 

STANDING COUNCIL FOR GOVERNMENT OF  
ANDHRA PRADESH 

A.P. POLLUTION CONTROL BOARD 
T.T.D. SUPREME COURT OF INDIA 

#S2, Royal Castle, 26, Gill Nagar Extension, Choolaimedu,  
Chennai – 600 094. Mobile: 98407 98460 / 6383121322 

 

COUNSEL FOR 3rd Respondent 
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